GOVERNMENT OF INDIA
MINISTAY OF FINANCE
( DEPARTMENT OF REVENUE )

[N & N NN ]

NEW DELHIs THE Xefe it

NOTIFICATIUN
TNCUME=TA K

No. Q44E © (F.Np.197/127/99-1T(A1): 1In exarcise of the pouers
conferrad by sub~clausa (iv) of clause (23C) of Section 10 of the
Incoms~tax dct, 196% (43.0f 1961}, the Centrual Government herebdy
notifies "inana Prabodhini, Pune® for the purposs of t he sdid
sub~cl duse for the assesément ysara 199132 to 1993-34 subjnct to
thea followlng conditions, namely = ;

(i) the assessce will apply its income, or accunul ato it
' for application, wholly and axclusively ta the -
ohjects for which it is establlshed; ‘

(ii) the assegsee will not invest ur deposit its funds
{(other than voluntary contributions receivad and
maintainad in the form of jewellery, furniture stc.)
for any period during the previcus years relavant
to the asgmssment years mentioned above otharuies
than in any one or mote of the forms ar modss
spacifiad zn submsaction (5) of section 113

J\. S
{(iii) this notification will not apply in relation to
' any income beiny profits and gaine of business,
unless the business is incicdental to the attainment
nf the objsctives of the assessees and soparste bBuaks
books of accountls are meintained in respect of -
such business.
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S.Ke CHATTERJIEE
UFFICLR ON SPeCIAL olry

The Manager,

Covarmnment af India Press,

Aing Road, Mayapuri Industrial Area,
(Nsar Rajouri Gardenj, New Selni,.
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‘Oirector of In.

The Hony. Sacletary; Haryana Cricket Association, Vijay Nagar Colony,
(Nemar Hansi Gate), Bhivani.

The Commissionar of Income-tax, Haryana, Rohtak,

Director Gene al(laTaExemptiana)i 10, Middleton Row, Calcutta -708071
A1l Chief Com Esai.anara 4 Birectors Genscal of Income-tax.
ome=tax{RSE & PR); New Delhi. Lo

Birectar of Infoma-tax GiﬂS); Cirector of Incuma-tax{ﬂuditg,
Director of Ingoms-tax(IT), Director of Income-tax(Systems),
Director of In Vigilence)& Diractor of Income-ta x{Racovery).

All officers & |sections of ths C.8.0.7., New Delhi.

Comptroller & Auditor Genersl of India, Naw Dslni(20 copies), _
Bulletin Saction of the Directzate of Inspacticn(RSP4PR), New Delhi,
of Training, National Academy o f Diract Taxss,

some=tax

Nagpur(5 copies

Joint Secratary!

New Delni, Ministryof Law & Justice(Deptt, of Legal Affairs)

The Chisf Contrgller of Accounts, Central Boardo f Dirs
He. Bloek, Uikas{Bhavan, New Delhi | et Jaxes,.

I1.F.Uo(Contral

ard of Diract Taxas),

/A
( Mrs.V RAMAKRISHNAN )
SECTION OFFICER



